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T 3, DT WRBR BIIAT OIRG &3 (3o 3R fasrd)  srfaf e 1957 (1957 &1 20) (R
3R 3O U S AfAFTIA BET AT B) B GRT 4 DI SUIRT (1) SART Y&d Afdaal BT YA HRd
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(iii) S rfAfrd & gRT 13 @ IT-GRT (1) S T qderor Sreadl & UwEae 8 & day #
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OO | I BT AH oI PIEISICH] foret BEE e fewfor
@RI #A) | (Tws #H)
(1) () ©) @) ©) ©) @) ®)
1. SRATYY DI 304 ATTTYR 0.0100 00.02471 Aq1T
2 EEEI DI 305 ATTYR 41.1769 101.7481 AT
3 SIEEIEL CASAR 306 ATTTYR 14.8907 36.79492 Aq1T
4 (SRl DI 307 ATTYR 245.5445 606.7405 AT
5 R DI 311 ATTTYR 308.6867 762.7648 Aq1T
6 SRAT DI 312 ATTYR 191.9272 474.2521 AT
7 HATRAT DI 333 HRTAYR 7.4285 18.35582 AT
8 SiTe DI 335 ANTAYR 14.6386 36.17198 AT
RIEIK]
fafers
9 STl DI 336 ATAYR 61.9847 153.1642 AT
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10 SIEPIE] CACEE 337 HITTYR 2.2587 5.581248 Aq1T
fafered
11 | NIAYR <RIE CASAIRL 338 ATTTYR 0.0100 00.02471 Aq1IT
Eas 888.5565 2195.623
B EFABE: 888.5565 TACAR (GINTHIT) AT 2195.623 ThS (CITH)
AT — qui:
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The 4™ December 2019

No. 4606/M- Following Notification issued by Government of India in the Ministry
of Coal vide S.0O. No.1618, dated the 28t Aug , 2019 published in the Gazette of India Part-
IT —section- 3 —sub section (ii) is hereby republished in the official Gazette of Bihar for
General information.

By order of the Governor,
Sushil Kumar,
Under Secretary to the Government.
New Delhi,The 28" August, 2019
New Delhi

S.0 1618-Whereas , it appears to the Central Government that coal is likely to be
obtained from the land in the locality described in the Schedule annexed hereto.

And, whereas, the plan bearing number MPCB/Revenue Plan/2019-20/01, dated the
18™ July, 2019, containing details of the area of land described in the said Schedule may be
inspected at the office of the Bharat Coking Coal Limited (Estate Department), Koyla
Bhawan, Koyla Nagar Dhanbad-826005, Jharkhand or at the office of the General Manager,
Vikramshila Area/TS to D(T) P and P, Bharat Coking Coal Limited, Koyla Bhawan, Koyla
Nagar, Dhanbad- 826005, Jharkhand or District Collector, District Bhagalpur (Bihar) or at
the office of the General Manager (Exploration Division), Central Mine Planning and
Design Institute Limited, Gondwana Place, Kanke Road, Ranchi- 834 008 (Jharkhand) and
Central Mine Planning and Design Institute, Regional Institute(II), Koyla Bhawan Complex,
Koyla Nagar; Dhanbad- 826005, Jharkhand or at the office of the Coal Controller, 1,
Council House Street, Kolkata- 700001;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 4 of
the Coal Bearing Areas(Acquisition and Development) Act, 1957(20 of 1957), (hereinafter
referred to as the said Act), the Central Government hereby gives notice of its intention to
prospect for coal in the land described in the aforesaid Schedule.

Any person interested in the land described in the aforesaid Schedule may —

) Object to the acquisition of the whole or any part of the land or of any rights in
or over the said land; or
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(i1) Claim compensation under section 6 of the said Act for any damage caused or
likely to be caused by any action taken under sub-section (3) of section 4 thereof;
or
(iii))  Claim compensation under sub-section (1) of section 13 of the said Act in respect

of prospecting license ceasing to have effect or under sub-section (4) of section
13 of the said Act, for mining lease ceasing to have effect and deliver all maps,
charts and other documents relating to the aforesaid land to show the expenditure
incurred in respect of items specified in clauses (i) to (iv) of sub-section (1) of
section 13 of the said Act, to the office of the General Manager, Vikramshila
Area/TS to D(T) P and P, Koyla Bhawan, Koyla Nagar, Dhanbad- 826005
(Jharkhand) or General Manager (Estate), Bharat Coking Coal Limited, Koyla
Bhawan, Koyla Nagar, Dhanbad- 826005 (Jharkhand) within a period of ninety
days from the date of publication of this notification in the official Gazette.
Schedule
Mandar Parvat Coal Mining Block
District Bhagalpur(Bihar)

[Plan bearing number MPCB/Revenue Plan/2019-20/01, dated the 180 uly, 2019]

SI | Name of the | Thana | Village | District Area (in Area (in acres | Remarks
No. village number hectares approximately)
approximately)

(1) @ @) (@) () ©) ) ®)
1. | Jagarnathpur | Kolgang 304 Bhagalpur 0.0100 00.02471 Part
2 Brahmchari | Kolgang 305 Bhagalpur 41.1769 101.7481 Part
3 Jethiana Kolgang 306 Bhagalpur 14.8907 36.79492 Part
4 Lagma Kolgang 307 Bhagalpur 245.5445 606.7405 Part
5 Sian Kolgang 311 Bhagalpur 308.6867 762.7648 Part
6 Kairia Kolgang 312 Bhagalpur 191.9272 474.2521 Part
7 Semaria | Kolgang | 333 | Bhagalpur 74285 18.35582 Part
8 Jangal Kolgang 335 Bhagalpur 14.6386 36.17198 Part

Gopali
Milik
9 Jangal Kolgang 336 Bhagalpur 61.9847 153.1642 Part
Gopali
10 Jethiana | Kolgang | 337 | Bhagalpur 2.2587 5.581248 Part
Milik
11 Ratanpur | Kolgang 338 Bhagalpur 0.0100 00.02471 Part
Doyem
Total 888.5565 2195.623

Total Area : 888.5565 hectares (approximately) or 2195.623 acres (approximately)
Boundary Description:

(1) 1-2

(2) 2-3

(3) 34

Line starts from Point No. 1 in Mouza Brahmchari towards East direction

traversing Mouza Lagma and Sian and meeting Point No. 2 at the easternmost border

of Mouza Sian.
along the eastern border of Sian up to Point No. 3 in Mouza Sian.

to Point No. 4 in Mouza Sian.

Line starts from Point No. 2 of Mouza Sian towards South-West direction

Line starts from Point No. 3 in Mouza Sian towards South-East direction up
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(4) 4-5 Line starts from Point No. 4 towards South-West direction tracing along the
eastern border of Mouza Sian up to Point No. 5 meeting Dhulia Nala which lies
between Mouza Sian and Mouza Kairia.

(5) 5-6 Line starts from Point No. 5 tracing along Dhulia Nala and meeting Point
No. 6 at the easternmost margin of Mouza Kairia.
(6) 6-7 Line starts from Point No. 6 at the easternmost border of Mouza Kairia

towards South direction along eastern border of Mouza Kairia up to Point No. 7

(7) 7-8 Line starts from Point No. 7 in Mouza Kairia towards South-West direction
up to Point No. 8 in Mouza Kairia.

(8) 8-9 Line starts from Point No. 8 in Mouza kairia and traversing towards North-
West direction meeting Point No. 9 of Mouza kairia.

9) 9-10 Line starts from Point No. 9 in Mouza Kairia towards South-West direction
up to Point No. 10 at the Mouza Semaria.

(10) 10-11 Line starts from Point No. 10 in Mouza Semaria towards North-West
direction and traversing through Mouza Jangal Gopali Milik, up to Point No. 11 in
Mouza Jangal Gopali.

(11) 11-12 Line starts from point No. 11 in Mouza Jangal Gopali towards North
direction traversing through Mouza Jethiana Milik up to Point No. 12 at Mouza
Jethiana.

(12) 12-1 Line starts from Point No. 12 in Mouza Jethiana along North-West
direction and finally meeting the starting Point No. 1 in Mouza Brahmachari.

[F. No. 43015/14/2019-LAIR]
Ram Shiromani Saroj,
Deputy Secretary to the Government of India.
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